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JUDGEMENT

CHETTUR SANKARAN NAIR(J), VICE CHAIRMAN
Applicants complain that benefits due to them on
revision offseniority, have not been granted because of

certain events, that transpired prior to such revision,.

2. Apﬁlicantsvwere appointed in the Louwer Selection
Grade on 24.12.1970 and 17.12,1971, in that order.
Therea?ter, seniority was revised by Annexure-I dated
23.11.19940, treéting the date 6? appointment of apﬁlicants
in the Lowsr Selection Grade as 25.7.1970 in both cases.

Later, they earned further promotions. But prior to the
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, revision of seniority, applicants declined promotions

granted to them to the Higher Selection Grade. Even sa,

1 when seniority itself was radically revisad, consequential
"~ affairs aléo must be ordained accordingly. We are not
Lexpressing any opinion as to houw it should beg done, and
~how the refusal of promotion will interact on seniority.

"But in accordance with the rule, the claim of the applicants

:must be considered, as that of other; were considered in
1Artnm«.r:e-—III. Applicants may make suitable representations,
:suppleﬁenting Annexure-\V1 and VII and appropriate 0rde¥s»
%uill be passed on such fgpresentatiuns, by the competent
authority within four months of the date of receipt of

such represeﬁtations, after hearing any oPPicial.uho may

be affected by the exercise. With these directions, the

application is disposed of. No costs.

Dated, the 23rd of August 1993,
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List of Annexures

1. Annexurs-1I1

. 2. Annexure-III

..

3. Annexure-VI

.0

_ 4, Annexure-VII

True copy of the Memo No.5T/7-18/
Pre-59/65 dated 23.11.1990 issued
by the second respondent.

True copy of the Memo No.3TB/7-18/
Pre-59 dated 18.3.1991 issued by the
second respondent.

‘TrUe copy of the representation

dated 16.5.1991 of the first applicant.

True copy of the representation dated
9.,4,1992 aof the second respondent,
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